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you run the Government. You prove
that money has been received. What
is the use of this kind of irresponsi-
ble talk?

Now, Sir, there 1s another thing
about which I would like to draw
pointed attention. The Madras Gov-
-ernment issued a Communique on ihe
23rd November, and it was published
ag a Government Order in the Fort
‘St. George Gazette, which stated that
in order to avoid any kind of doubt
that official machinery was being
used for the purpose of elections,
Ministers would not participate in
-official functions such as opening of
‘this or that. But immediately after
‘that, even before the ink was dry
on that Government Order, Mr.
Kamaraja Nadar, the Chief Minister
-of our State, participated in such a
function. He was the main actor in
the function a2nd he turned the first
sod for the opening of a railway line.
"The railway line was not opened but
-1he first sod was turned for the Viru-
‘dhunagar-Manamadura rail link. Then
Mr. Kamaraja Nadar turned the first
‘sod in the Salem-Bangalore rail link.
Mr. S. V. Ramaswamy, the Deputy
Railway Minister, was alsgp a parti-
ccipant in that function.

THE VICE-CHAIRMAN (SHrr M. P.
‘BHARGAVA): Mr, Ramamurti, you will
continue after lunch.

‘SUPPLEMENTARY DEMANDS FOR
GRANTS FOR EXPENDITURE OF
THE CENTRAL GOVERNMENT ON

RAILWAYS FOR 1961-62

Tue DEPUTY MINISTER or RAIL-
WAYS (SHrr SHAH Nawaz KHAN):
‘Sir, on behalf of Shri Jagjivan Ram,
T beg to lay on the Table a statement
showing the Supplementary Demands
for grants for Expenditure of the
‘Central Government on Railways in
‘the year 1961-62.

O———
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THE BUDGET (RAILWAYS)
1962-63

Tae DEPUTY MINISTER orF RAIL-
WAYS (Surr SHAH Nawaz KHAN):
Sir, on behalf of Shri Jagjivan Ram,
I beg to lay on the Table a statement
of the estimated receipts and expendi-
ture of the Government of India for
the year 1962-63 in respect of Rail-
ways.

Tue VICE-CHAIRMAN (SHrt M. P.
Buarcava): The House stands ad-
journed till 2-30 p.M.

The House then adjourned
for lunch at one of the clock.

The House reassembled after lunch
at half-past two of the clock, THE
ViCE-CHAIRMAN (SHRI M. P. BHARGAVA)
in the Chair.

MOTION OF THANKS ON PRESI-
DENT'S ADDRESS—continued

Tue VICE-CHAIRMAN (Sarr M. P.
BHARGAVA): Mr. Ramamurti.

SHrr BHUPESH GUPTA: Before
we start, where is the Minister? None
is here. I am tcld that the President's
Address, like the Government, has
been returned. Where is it? Hag it
been returned to the Iobby? I think
we should adjourn. Shall I sead a
search squad?

Tre VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): Let us wait.

Surr BHUPESH GUPTA: I think
the adjournment shculd be recorded.
Not one from the Government is here,
neither big, nor medium, nor small.

Tre VICE-CHAIRMAN (Sart M. P.
BHARGAavA): Now a Minister is com-
ing.

Surt BHUPESH GUPTA: Now a
Deputy has been liscovered. Thank
you.
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AFFAIRS (SHRIMATI VIOLET ALVA):
X am sorry, Sir.

Surr P. RAMAMURTI: Mr., Vice-
Chairman, S.r, I wag just drawing the
attention of the House to the fact
that just on the eve of elections, des-

pite the solemn declaration that the
Government itself had made, we
f-und important Ministers like the

Chief Minister of our State and the
Deputy Railway Mmnister going fo
participate and even playing the chief
actors’ roles in  whar is called the
+urning of the first sod for the new
railway lines that are to be opened,
1 do not know when. And mind you,
these two places are located exactly
in the constituencies from which these
two Ministers were contesting. Again
there was Dr. Subbarayan, I do not
think he would have normally attend-
ed any such function but 1 found him
one day in Kulattur, an obscure
willage in his Parliamentary consti-
tuency, opening a public telephone
call office. Anyway, these are the
wonderful ways; this is the morality.
After making a solemn  declaration
that they will not participate in such
functions, after making a solemn
declaration through a Government
communique in the Official Gazette,
this is how these things are carried
out in practice. I can go on multi-
plying instance after instance. Even
if these things cannot be brought
under ‘corrupt practices’ listed in the
Act, T think it would be worth-while
if the Election Commission undertakes
a probe into the amount of develop-
ment works that have been carried
oul in particular constituencies, parti-
cularly in difficult constituences in
‘which the Chief Ministers of States
-were contesting, in which certain im-
portant Ministers cf the State con-
cerned were contesting. And I dare
say the report of such a probe would
be & very interesting document. I
am certainly not opposed to carrying

out development schemes but why
should certain constituencies be
singled out, constituencies which
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Sur, these are the things we have
Lo take note of if elections are to be
run fairly and squarely,

There 1s another matter also to
which I would like to draw the
attention of the House., In 1960 our

Prime Minister went to Kerala at a
time when his own party, despite all
constitutional proprieties, despitec all
the resolutions that they themselves

had adopted, carried on a violent
siruggle against the legally elected
Government there and the Prime

Minister was good enough to go and
advise the Kerala Ministry to resign
on the alleged ground that they
seemed to have lost the confidence of
the electorate. Actually when elec-
tions were held some time later it
was found that the party had not lost
the confidence of the electorate but
on the other hand the percentage of
votes polled by the Communist party
had increased.

Surt ARJUN ARORA: Only the
seats had decreased,

Sart P. RAMAMURTI: Percentage
cf votes, 1 said.

Surt BHUPESH GUPTA: And the
number of votes.

Surr P, RAMAMURTI: Both quan-
titative as well as percentage. The
percentage of votes had increased.
Here now you were holding parlia-
mcntary elections and the issues in-
volved are the same. What did the
results of the elections show in
Kerala? Qut of the 126 Assembly
constituencies which comprise the 18
parliamentary constituencies in that
Sta'e, the results showed that the
Congress—P.S.P. combine was ablz to
get a majority only in 40 and the
percentage of votes polled by the
Communist Party and by those people
whom it supported, whom 1t spon-
sored, had gone up to 495 per cent.
The number of Assembly constituen-
cies in which the Communist Party
and its Independents had secured a
majority amounted to 77. These are.
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the figures. Now, I would like to ask
the Prime Minister whether it is not
proper on his part to advise the
Kerala Ministry to resign and order
fresh elec‘ions, Applying the same
standard which he appl ed to another
party, is it not the proper thing for
him to do? The Deputy Chief Minis-
ter of Kerala, Mr. Shankar, had said
the other day that constitutionally
+*e were not bound to resign but
there was also the question of mora-
lity involved. What exactly was the
quest'on of morality involved, he did
not choose to expand. But today
when actually it has been proved
beyond a shadow of doubt—last time
the Congress Party was able to get a
majority by its unholy alliance with
a communal parly, only because of
that and not by the strength of its
own policies—ihat it no longer com-
mands that majority because the Mus-
lim League no lcnger supports it, why
should not cur Prime Min'sier come
forward boldly and ask the Kerala
Ministry to resign and face the elec-
torate by holding fresh elections?
Constitutional propriety apart, mora-
lity demands it. In Great Britain,
even if a series of by-elections go
against the ruling party, sometimes
they go to the polls and they seek a
fresh verdict of the people. Even if
a series of county council by-elections
go against the ruling party, the ruling
party resigns and they hold fresh
elections. This is what happens in
that country. I would like to ask
the Prime Minister whether he should
not now advise the Kerala Ministry
to resign and face the electorate.
Whatever might be the verdict of
the electorate in a fresh election, I
am not bothered about it But mora-
Tty reouires that they should do it.

Surr ARJUN ARORA: Did your
group in the L~k Sabha resign when
the verdict in the mid-term elect'ons
for the Kerala Assembly went against
it?

Surt P, RAMAMURTI: If we h=d
been in the Government then the
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question would have arisen. We are
not in the Government and therefore
the question of resign'ng does mnot
arise.

Surr ARJUN ARORA: So you
prescribe different moral standards
for the Government and the Oppo-
sition?

Surr P. RAMAMURTI: Absolutely
not, In 1960 you sought the verdict
of the people for the purpose of rul-
ing the particular State. Today 1
tell you, you have lost the confidence
of the electorate and you are not fit
to rule the State. That is all I am
concerned with. I am not concerned
with who rules what,

Sur1 BHUPESH GUPTA: He is
convinced.

Suri P. RAMAMURTIL: I say, yow
are not fit to rule there, That is all.

I would only refer to one or two
things more. The President has made-
a reference to the Code of Discipline
and industrial relations and my
friend, Mr. Arjun Arora, had been
good enough to refer to the fact that

the Code of Discipline is violated
mostly by the employers, He was
referring to the employers in the

private sector but I would like to
refer to the employers in the publie
sector industries. T am glad, Sir, that
yesterday’s newspapers carried a news
item that the strike in the Heavy
Electrical Company at Bhopal had’
been settled. But then why was it
necessary for the workers in that
particular industry to go on sirike
for nearly a month? This is some-
thing which has got to be gone into.

Surr P. C. SETHI (Madhya Pra-
desh): Because you wanted to win
that election.

Surr P. RAMAMURTI: Aftar all
we had nothing to do with it. It is
an independent union and because of
the cussedness of the management
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right from the beginning that tnis thing
has been going on there, strike after
strike, I would like to give the facts
for the edification of my hon, friend.
1f my hon. friend, Mr. A, D. Mani,
who comes from Bhopal and who
edits a paper, had been here, he would
have been able to throw a lot of light
on this unfortunate strike. What has
happened? Here is a case where
right from the year 1960, ever since
this factory went into production, I
am not sure whether the manage-
ment has been producing switchgears,
transformers and things of that kind
or whether they have been producing
strikes. This is not the only strike.
Duing the last one and a half years
there have been five strikes. This 1s
the fifth strike that has taken place.
And on what grounds are these gtrik-
es taking place? Why is it necessary
for the workers to go on strike on
simple questions? In 1958, for ex-
ample, there came an order from the
Ministry asking them to constitute
what is called a Staff Council and
immediately a Staff Council was con-
stituted, a puppet Staff Council was
constituted by the management with-

out reference to the workers. Then,
afterwards again when they were
forced to have an election, a Staff

Council wag elected, After the Staff
Council was elected, in its very first
meeting the Chairman ang the Secre-
tary were elected unanimously. The
Secretary happened to be a worker
and the Chairman happensg to be the
Resident Director, Mr, Sarangapani.
They were elected unanimously. But
in the very next meeting Mr. Saranga-
pani comes and says that the person
who had been unanimously elected as
the Secretary of the Staff Council was
not acceptable to him and therefore
he would have nothing to do wity the
Staff Council. TIs this the way to be-
have? I would like to know whether
any management can behave in this
wav? For example, is it open to the
workers to go and say that thev do
not recognise the management? Here
is 2 management which hag the teme-
rity t0 qav that the Staff Coimeil which
haa been elected bv the workers, and

-
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| whose Secretary has been elected un-

animously by the Staff Council, is not
accepiable to the Chairman and,
therefore, he will have nothing to do
with the Staff Council. Here is a
machinery that has been set up by
the Government after a good deal of
discussion in the tripartite conferenc-

es and this Staff Council has been
rendered absolutely ineffective. Then
af:erwards what happened? In 1959

again a new Staff Council is elected
and there again the Staff Council is
not acceptable to the management, to
Mr Sarangapani. He does not allow
the Staff Council to function, A series
of letters are written to the manage-
ment asking them to convene a meet~
ing of the Staff Council. 1 woulgd like
to ask the Ministry to go into the
whole question and find out how
many timeg the Staff Council that was
clected in 1959 and 1960 met, how
many letters had been written to the
management top See that the Staff
Courcil was functioning, and why
wag it that the Staff Council did not
function? Then again, what happens?
What, then, is the machinery avail-
able when the management treats
the elected Staff Council in this fash-
jon? What is the machinery at all for
conciliation at the bipartite level?
Where is the machinery? Then, wt}at
happens? There is the Industrial
Relationg Act of the Madhya Pradesh
State which came into force on 31st
December, 1960, more than a year ago.
Then, a particular union which had
on itg rolls a membership of over
four thousand, comprising sixty per
cent. of the tota] complement of work-
ers, particularly embracing the entire
artisan class, the engineers and the
top skilled class of people, writes for
recognition under that Act. That Act
provides that if g union having a mem-
bership of the majority of the work-
ers applies for recognition, that ques-
tion has to be gone into. It has to be
enquired into by giving notice to
the partieg concerned. Wag any such
thing done? Ng such thing was done
because it did not suit the Madhva
Pradesh Labour Minister, Mr. Dravid,
that an independent union should-



133 Motion of Thanks on
[Shri P. Ramamurti.]

command the confidence of the majo-
rity of the workers and be recognis-
ed. And he asked the management to
recognise an INTUC union because
it is his stooge, as if recognition is
some favour to be conferred on the
workers and not something which the
workerg have a right to get. There~
fore, he asked them to recognise the
INTUC union, Then what happens?
Even the norma] method of settling a
dispute is not open to the workers.
During the last one and a half years
how many strikes have taken place?
First a strike took place in 1960. On
what grounds? Here were the train-
ees who were traineq for years and
they were sent to product’on work as
fullfledgeq workers. But when they
were engaged on production work
they were not given the salary of full-
fledged workers. The management
continued to pay them the salary of
trainees and they had to go through
a strike in order to impresg on the
management that it was committing a
serious mistake, Later on they had to
give them that salary. Then, again,
within a few months another strike
took place. It is on account of the
England-returned engineers, all these
engineers who returned from England,
who had been sent by the manage-
ment to England, who had been train-
ed for nearly two years in England.
When they came back after their
training, the management refused to
give them the emoluments which were
due to them. These sixty engineers
had to go on strike. They had to go
on strike in order to see that their
terms were accepted. Then ggain
immediately afterwards there was an-
other strike. And what was thi< strike
for? This was the strike of the
watch and ward staff, the security
staff. Two of the security staff were
killeg in a jeep accident. The jeep
belonged to the factory. The jeep
was going on the factorv’s work Two
workers were killed, And here was
a cussed, wooden, heartless manage-
ment that refused even to help the
workers’ families to have a proper
burial and funeral. It is again on
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account of their cusseq attitude that
the workers went on strike. The entire
staff, the entire workers join-
ed in the strike. Afterwards
the Commissioner of Police interven-
ed in the whole question, What was
the attitude of the management as a
result of that? After that they d's-
missed six of these people. Again,
this inhuman att'tude of the
management resulted in a strike.
Then, later on another strike by six
hundred ‘A’ class artisang took place.

What was the reason for that? After
having been trained after having
undergone a fest, the management

said; “You have to undergo a test
again.” The artisans refused to do so.
They said, “We have already undergone
a test. You publish the results of the
test.” The management refused to do
that. Then, they went on strike and
Mr, S. N. Banerji, a Member of the
Lok Sabha, ran up there. Discussions
took place and the management said
no tests had been held. The workers
produced the papers that were given
to them by the management in writ-
ing in that test. The question papers
were produced. The management’s
game was up and they had to admit
that the test had been held. Then
the management agreed that they
would hold tests only for those work-
ers who did not atliend the previous
test due to sickness or otherwise, This
is the way the management has behav-
ed right from the begnning And my
friend comes an dsays, ‘Because the
Communist Party hag had to win an
election’. We have been contesting
elections throughout the country.
We have contested so many seats. In
industrial areas we have contested
and we are not manufacturing strikes
in everv place in order to win an elec-
tion. Here is what the Prime Minis-
ter, who went there, said:—

“The emplovees should get justice,
more than justice. If the cfficials
are bad, they should be transferred.
The demands are not such that a
strike should be resorted to.”

It 5s easy for the Prime Minister to
say that the demands are not such
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ever which there should be a strike.
But unfortunately the attitude that
the management has adopted in this
particular factory is such that the
workers have no other go, no other
weapon, except to resort to strike.
Even on such simple questions as the
allocation of quarters, they have to go
on strike. The rules are there. The
minutes of meetings are there as to
how the quarters are to be allotted
to the workers. But 5!l that i3 vio-
lated. Then, what course ig left to
the workers, except to assert their
right? Appeals to the Prime Minis-
ter, appeals to the Minister concern-
ed, appeals to the Home Minister had
not got any result. The Prime Min-
ister certainly says a very good thing
when he says that if the officials are
bad they should be transferred. But
of what use are such utterances when
the practice is different? I would
like to ask, in a public undertaking
of thig type, if we have goi such a
wooden-headed, bureaucratic officials
who do not understand what indus-
trial relations today mean, what
should we do?

They do not today carry out even
the law of the land, When the law
of the land says, for example, that
a particular union has got to be re-
cognised on the basis of the strength
of itg real membership, the union is
not recognised. The management re-
fuses to let even the Staff Council
function which is today a statufory
obligation. Here is a management
which thinks that it can do whatever
it likeg and the workers are there to
submit themselves as slaves. There
is something rotten in this public
sector undertaking. It is a serious
matter, I am not talking of all under-
takings in the public sector. Here is
a particular undertaking which is a
very important undertaking for our
future electricity development. “We
have got to depend upon it for the
manufacture of turbines, for the
manufacture of transformers, for the
manufacture of switch gears, and so
on, on which we are spending so much
of foreign exchange today, In this
particular factory hundreds and thou-
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sands of people have been {rained,
and they are to be the nucleus for
building up the future transformer
and heavy electrical] equipment fac-
tories in other parts of the country.,
Theretore, it becomes particularly
important that the person or persons
who are put in charge of an under-
taking like that behave properly, that
they show proper understanding of
what cxactly are the rights of the
workers, that they do not try to be-
have as some Nawabs, and if they
behave as Nawabs, they should go
out. We cannot keep them. They are
unfit to be there. Parliament has got
a right to see what exactly is going
cn in these undertakings. Therefore,
1 would ask the Government to under-
take a serious enquiry, not by some
officialg but a serious enquiry in which
the Members of Parliament are effac-
tively associated, because we have
sanctioned hundreds of crores of
rupees for '‘many of theses public sec-
tor undertakings, and we have got a
right to know what is happening in
these undertakings, what these offi-
cials who are put in charge of these
public undertakings are doing. If
they are people who are unfit to have
proper relations with the workers,
then they have to go. Here is a
management which refuses to abide
by the rules and regulations framed
by the Government itself. What are
we going to do about that? That is
why I say that we have got to go
into the whole question very seriously
and take proper action against the
officials concerned. Otherwise the
future industrial development in this
country is in jeopardy,

Lastly, the President has
about so0 many developments that
have taken place. When you were
speaking, Sir, you also had spoken
about many of the developments, and
you quoteq statistics of so much cycle
production, this production and that
production. All that is very good.
What I would like to point out here
is this.

talked

TaE VICE-CHAIRMAN (SErI M. P.
BrArGava): You have taken thirty
minutes already.
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Surr BHUPESH GUPTA: Then | statistics and found out how this in-
that watch must be wrong. creased national income, | increased
national wealth has been distributed

Tue VICE-CHAIRMAN (SRt M. 'y 4pic country. T am not going into the

P. Buarcava): Eight m:mutes he
has taken before, and 22 minutes now.

Surr P. RAMAMURTI: 1 will just
refer to one thing. In 1952 when {)ur
Prime Minister inaugurated the First
Five Year Plan, that is, when the first
Parliament was constituted, at that
time our Prime Minister had drawn

pointed attention to one fact. He

said:—

«\e have to develop industry in
that major way, but always remem-=
bering that all the development of
industry in that major way does not
by itself solve the problem.of the
hundreds of millions of this coun-

try.”
Further on, he saysi—

“We have seen in other countries
that economic growth does not
necessarily mean national growth.
We should not think that growth of
the nation comes merely from the
shouting that takes place in the
market places and stock exchanges

of the country.”

Expanding it he saidi—

“Political democracy, if it is (o
have any meaning must gradually,
or if you like, rapidly lead to eco-
nomic democracy. Without that, if
there is great inequality in the
country all the political democracy
and all the adult sufferage in the
world does not bring about the
essence of democracy.”

I underline that—

“Therefore, your objective has to
be the bringing about of more equa-
lity and a 'more unitary society.”

Sir, when you are quoting these
statistics, or when the President is
quoting ‘many of these statistics, I
wish that they remembered this facl

whole question, because there is not
much time for that we had a Com-
mittee to go into that question, what
happened to that Committee? When-
ever we are discussing the develop-
ment on the economic fronf in our
country, is it not necessary for us
also to think in terms of the distri-
bution of national income and natio-
nal wealth? What is taking place in
the name of socialist pattern of socie-
ty? Are our activities today directed
in order to reduce these inequalities
or are they actually accentuating
these inequalities? This is the prime
question which I would like the Gov-
ernment fo answer, which I would
like the Ministers to answer, Otherwise
all these declarations are so much
verbiage. They are very brave words,
socialist pattern of society, democra-
tic socialism, and so on. All these
things are very brave words, but
whepn it comes to a question of ac-
tual practice, what do we find today
in our country? We find growing
concentration of wealth in the hands
of a few families. Financial institu-
tions, like banks, are in the hands of
a few families. Similarly, industrial
concerns are in the hands of the
same few families. This is what is
happening in our country. Thigs 18
not something which is very desira-
ble, and the projection of this has
also taken place in the newspaper
industry. The latest report of the
Press Registrar says that nearly 61
percent of the total circulation of
daily newspapers in this country is
concentrated in the hands of ten big
families, who also happen to be
industrial tycoons, who happen to
be also banking tycoons. We know
what the result of that has been in
the Bombay election. The Prime
Minister also complained about that.
Let us, therefore, not talk very much
of democracy when on the other
hand we are continuing to allow this
sort of concentration of wealth to take
place. Therefore, it is high time that

and also quoted the other side of the | all of ug in this House think very
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deeply about the measures that have
got to be taken in order to prevent
this growth of concentration of wealih

in the hands of fewer and fewer
families,

Thank you, Sir.
“Surr  SATYACHARAN (Uttar
Pradesh): Mr, Vice-Chairman, I rise

to express my deep appreciation and
sincere thanks to the Address of the
President delivered on the 12th
March. Within a brief span of eight
pages the President has given us a
kaleidoscopic picture of the activities
that transpired within a year since
he addressed us last. This, Sir, is a
fine resume of the activities that took
place in the various fields, industrial

agricultural, technological and also
eultural.
One thing that has arrested my

attention in his Address and on which
T would like to lay particular stress
is his emphasis on the expansion of
Sanskrit learning. It is very rarely
that we come across such remarks m
Government addresses. But here 1
was very happy to see that the Presi-
dent was pleased to remark thal the
study of Sanskrit is expected to make
considerable advance in the next few
years by the establishment of a Cen-
tral Sanskrit Institute at Tirupati
which will also conduct research m
specialised branches of Sanskrit learn-
ing. During the course of my travel
abroad I have come across various
scholars of Sanskrit and Indology,
and I can bear testimony to the fact
that we have the best people in foreign
Jands as our sympathisers, those who
are conversant with Sanskrit
learning. They understand
our minds in the context of
our background, and it
gives us pleasure now to think that
here if we make a sincere effort to
find a real] university to impart
Sanskrit learning and disseminate
Sanskrit learning in a liberal fashion,
the day is not far-off when on the
basis of this language we may have
proper national and emotional inte-
gration in  this country and alcn

3 M
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we may have scholars abroad who

will understand ug better,

Sir, the major part of my observa=-
tiong would be limited to the foreign
affairs which  the President was
pleased to deal with., The first ques-
tion that naturally agitates our mind
ig the gquestion of disarmament. This
is a long-term process, and we find
that there is no end to it though it
is a happy news that shortly a con-
ference of 18 nations is going to be
convened at Geneva, and we hope
that there would be fruitful discus-
sions and that they would arrive at
some concrete solution. So far the
atmosphere had been extremely vitiat-
ed, I had been going through some
of the proceedings of these confer-
ences and the wordy duals between
these two blocs represented by the
Soviet Union and the United States nf
America. It is really painful. The
other day the Defence Secretary of
the United States made some most
incriminating remarks and in reply

to them, the Defence Minister of the
Soviet Union, Mr. Malinovsky de-
clared:—

“With one nuclear rpocket jblow
we could raze off the face of the
earth any targets, all the indus-
trial and administrative political
centres of the TU.S. and destroy
whole countries which have lent
their territories for American mili-
tary bases.”

This is a painful expression, This
is a most devastating expression, I
should say. Now comes another ap-
praisal of this catastrophic situation
by Lt. Gen Arthur G. Trudeax. He
saysi—

“Today a single missile can
equal in destructive power all the
devastation created during World
War I1.”

If this is exactly the position, we
do not know where we stand. Earlier,
Sir, T cautioned the House that we
were moving towards a catastrophic
age. We had a complete civilisation.
we had a glorious past and we had,
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of course, everything that humanity
could give us in so many centuries.
But today we are treading on the
path of devastation. Sir, I have 1o
make a suggestion in this connection.
The disarmament conference is going
to be held tomorrow. India has sl
ways been in favour of complete dis-
armament, not piecemeal, because the
time has come when we cannot make
suggestions for any piecemeal dis-
armaiment. It has to be whole and
complete. But probably this sugges-
tion of ours has not made any impres-
sion on these two blocs. Now India
hag to watch at Geneva what exactly
is the attitude of these two Powers
since it is these two Powers which
mean, not the others which function
as only auxiliary powers. We who
are non-aligned, we who do not
possess nuclear arms—and even if we
have them, it does not merit the atten-
tion of the big nuclear powers

SuHrr BHUPESH GUPTA: Does the
hon, Member know that as far as the
socialist countries are concerned, they
have accepted the suggestion of the
Government of India and other friends
saying that/‘the Western countries ac-
cept complete and genera] disarma-
ment? They are prepared to accept
any control,

SHRI SATYACHARAN: I know that,
and I know that it is for the United
States of America also to vceiprocate
in the same fashion.

Now, Sir, about disarmament I have
to conclude with these remarks that
the time has come when in the con-
text of the horrors of these nuclear
weapons, it must now impinge on the
conscience of people with terrifying
immediacy, otherwise there is no way
out,

The second thing to which I would
like to draw attention is the Indo-
Pakistan relations. Now, as far as
Indo-Pakistan relations are concerned,
unfortunately in spite of Government
of India’s best efforts, relations could
not be improved. Only the other day
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! in the course of the Cana] Water Trea~

! Ly the Government of India allocated

a huge sum of Rs. 83 crores to Pakis~
tan. It was with a view not to ap-
pease, but to win the friendship of
our great neighbour which had beer
always propagating, rather launching,
a campaign of hatred and columny
against India. I was pained to see
some of the most incriminating re-
marks that could have been ever made
by a head of a State were being made
by President Ayub Khan during his,
recent visit to the United States of
America, especially his attack on India
on the television, He said that since
the birth of Pakistan it had been liv—
ing in moral fear of India, ang the
samething was simultaneously pub-
lished in The Dawn, the mouth-piece
of President Ayub XKhan, that India
was ‘our’ potential enemy, not China
or Russia or for that matter, any
other country. These are the remarks
which have to be reckoned with be-
rquse they are not the remarks of
those people who do not matter. It
comes from the President who is hold-
ing a high office of trust and responsi-
bility Sir, I do not wish to use any
offensive language which may reflect
or in any way cast aspersions on the
high office of the President of Pakis-
ian. In my own moderate fashion, I
would say this much that a head of
the State should learn to speak in a
language of diplomacy  which must
give a feeling that here is an expros-
sion which is born of a decent politicat
tradition. Sir, we learn that very soon
we are going to have g conference, or 1
should say a meeting, between the
Prime Minister of India and President
Ayub Khan. Probably it will be im
connection with Kashmir, Well, we
hope that this time it may yield some
results. We are doubtful because so'
far during the last fourteen years we
have not been satisfied with the con-
tents of the deliberations and the re-
sults. Let us hope, Sir, that this time
things will take a different turn.

I come to the Congo to which the

| President has refarred. As far as the

Congo is concerned, we are happy
to note that a parliament. has been
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cenvened and parliamentary govern-
ment is functioning in that country.
Our wish was—and on the floor of
Parliament we had advocated it-——that
the foreign powers which were- in-
terfering with Congo’s affairs should
get out and the Congolese should con-
vene their own parliament and decide
their own set-up. But then, unfor-
tunately, Belgium and some of its
sympathisers were impeding the de-
mocratic progress of the Congo. Now,
the only impediment that lies in the
way of the Congolese Government is
the part known as Katanga. It has

received wide publicity. Sir, it is
rather painful but I am constrained
to remark—the way  Mr, Tshembe

has behaved, he may be characterised
as a Congolese quisling because he
hag sold his country to the imperia-
lists and those people who had been
gnawing at the very root of demo-
cracy and the progress of that land
for which we had always ample fund
of sympathy. We wanted that this
part of Africa must forge ahead and
the nascent Republic must receive
our sympathetic attention. Sir, in this
connection I would like to draw the
attention of the House to some British
diplomats’ and also to some Ameri-
cans’ behaviour. They were not very
congenial; they were not at all con-
ducive to the advancement of that
country. Unfortunately, though co-~
lonjalism is dying, the advocates of
colonialism, in this or that form, do
raise their heads. But we must warn
them that colonialism is dead and no
power on earth can revive it. We are
perfectly conscious of the saying of
Rudyard Kipling when he talked
about his great empire. But those
days of great empires are ndéw gone.
I said the other day, Sir, that now
colonialism is dead; it is just like a
stuffed dodo which does not merit
our attention, and the attempts of
those powers that wish to revive it
are doomed. India stands for the
progress of the Congoe—for that
matter, of any other nascent repub-
lic—which has come into being, and
we wish that this part of Africa
should go ahead.
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Now, Sir, there are some other ob-
servationg which the President was
pleased to make. One was about the
Indo-Tibetan Agreement of 1954. This
is a very important piece of agree-
ment which affects our relationship
with China. At this juncture I must
say that, when this Agreszment was
effected, the conditions were quite
different. At that time, as we know,
we harboured the best “brotherly and
amicable feelings for the State of
China, We had all love and ap-
preciation for the Chinese people as
we found them then. They constitute
a part of our Asian peoples; they are
'more or less like us. But in spite of
the fact that they are so near to us,
unfortunately, the way they behaved
after 1957 has given us a different
picture of their nationhood, of their

intentions and their designs. Sir,
when I use these three words, I in--
tentionally use them. I say, “their

designs”, because, today, we see that
China is not merely Therself mis-
behaving in this fashion towards wus
but i§ also instigating other border
powers, especially Nepal, against us,.
I must observe that she has also in-
stigated certain elements in Bhutan
and Sikkim, and has tried to bolster
them up against India. She has also,
to a certain extent—I should say—
been hobnobbing with Pakistan. That
is how she has created a series of
troubles for wus. Now, when this
Agreementf is going to be revived or,
rather, if this Agreement is going to
be renewed, I beg to submit to the
Government of India to be very cau-
tious so that the new Agreement Is
concluded in the context of the new
situation created by China herself.

With these observations, Sir, I again
register my appreciation of the Pre-
sident’s Address, and thank him for
the same. Thank you, Sir.

Surr N. SRI RAMA REDDY
(Mysore): Mr. Vice~Chairman, I
rise {o pay my deep debt of gratitude
to our revered and beloved President
for the Address he delivered to the
Joinl Session of this House and the
other—the Lok Sabha,
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Sir, it was rather sad for us to have |

‘been told, in the very first imstance,
like this:

“This is the last occasion that 1
shall be addressing you in this
Parliament.”

We know, Sir, everyone in this
country appreciates, not only appre-
ciates but looks upon our revered
President as the friend, philosopher
and guide of this country.

Sur1 BHUPESH GUPTA: This is
not the last occasion; there will be
another occasion for the President.

ISurr N. SRI RAMA REDDY: Any-
way that is what he says.

Surt BHUPESH GUPTA: He says
“this Parliament.” Another g coming.

SHrRI N. SRI RAMA REDDY: So,
Sir, this has created pangs, a sort of
suffering in our minds; it made wus
conscious that our President was ad-
dressing us for the last fime,

SHrR BHUPESH GUPTA: Last
but one,
SHrr N. SRI RAMA REDDY: All

the same, Sir, we know him and the
country knows him and we owe a
deep debt of gratitude to him not
only lor this Address but for the
several ones that he delivered before,
and also for his great service and
sacrifice made in the cause of this
country,

Now, Sir, coming to the Address
proper, this country has kept its eco-
nomic and social goals, and he has
been kind enough to refer to our goal
as:

‘a self-sustaining economy cap-
able of increasing and generating
resources for larger and further
development.”

Sir. Your good
to the wvarious
the agricultural

It is certainly so,
soul was referring
achievements, in
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and industrial fields, in the develop-
ment of railways, in the development
of post oliices, in the development
of telegraphs, in the development of
telephones, etc., ete. As a  matter
of fact, our developmental activities
have covered every department of
human activity and every human
being, whether he be an agriculturist
or a labourer or a worker in the
field or in the factory, or an officer
or an employee in a Government
office, or otherwise. This all-compre~
developmental work has
touched everyone and every activity
and has been responsible for raising
the standard of every human being in
this country. It 1s well known that
developmental works, which were
unheard if the annals of the history
of this country, have taken place
in this decade after our indepedence.

[THE Vice-CHAIRMAN (SHRI NAFIsuL
Hasan) in the Chair.}

Now, Sir, coming to agricultural
activity, it has been claimed in the
President’s Address that both in the
matter of food production as well as
industrial production we have reach-
ed almost our targets as laid down in
the Plan and that the increase in
agricultural production has been 8-1
per cent. during the year under re-
view. This is really a matter for
gratification, Sir, and L am sure, given
the goodwill and the tempo that is
warranted, as prescribed in the Third
Five Year Plan, we are sure to reach
the entire targets laid down therein.

Now, Sir, I do not want to take
the time of this House by going into
the details of our production pro-

grammes, both industrial as well as
agricultural, but one fact figures
very prominently, and that is that
our trade deficits have been declining,
and they have declined from 364
crores to 218 crores. This, by itself,
should show the way economic trends
have been taking place in this coun-
try, and therefore I am very happy,
and I associate myself with the senti-
ments that have been expressed by
our worthy and revered President.
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Now, Sir, internationally, most out-
standing achievements can be claimed
and it has been the case during the
last year. Sir, when I raised the
guestion of Goa, it was said that Goa
was a thorn in the flesh of India It
had remained so for 450 years. and
all the persuasions and attempts made
in these fourteen years of our inde-
pendence were not appreciated by the
Salazar regime in Portugal, and
therefore our illustrious Prime Min-
ister played the most important diplo-
matic role in removing this thorn out
-of the flesh of India.

Sir, I do not know if the diplomacy
with regard to the timing of attack
on Goa and driving away the Portu-
guese from there has been sufficiently
-appreciated. I should think, Sir, the
highest standard of diplomacy, a
mature type of diplomacy was adopted
and I must congratulate our Prime
Minister for all that he did. First of
all, Sir, there was the Belgrade Con-

ference, what was called the Neutral |

Summit, and there he was able,
with the assistance of all the neutral
nations, to proclaim to the world
that colonialism should be wiped out
from the face of this earth. Thus he
created a climate in the whole world.

Not only that, Sir, after the Bel-
grade Conference—I do not want to
recount here all the details—he made
a trip to Russia. I do not know if in
s0 many words he mentioned to Mr.
Khrushchev that he was out to re-
move the Salazar regime from Goa.
Whatever he did or did not do, he
earned the sympathy of Russia, the
great power today, in his proposed
action to drive away the Portuguese

from Goa Not only that, he also
went to America and enlisted the
sympathy of Mr. Kennedy in the

proposed action of his. And above
all, the greatest diplomatic act was
in getting a resolution passed in the
U.N.O. asking all the colonial powers
to give up their colonies immediately.
Thus the entire world, whether it
was of the West or the East, was pre-
pared for the great diplomatic act
of Mr. Nehru.
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Then, Sir, after this preparation he
made bold to announce—lI should

'think on the 16th of August or so—

in this House that force was not
ruled out in eliminating this colonial
power from Goa. Having made all
these preparations, our Prime Minis-
ter, much against his will, though
subjected himself, as has been stated
here, to severe criticism from some
of the Western powers, made bold to
make an attack. And after all, that
attack, though it was termed as an
attack, was a bloodless attack and
within 24 hours of the first attack,
Goa was captured. And this is a
golden history of our victory not only
in the diplomatic field but also in the
national field. This act of the Prime
Minister of India singly by itself is
worth anything, and I am sure this
would be appreciated for all time to
come. This glory of liberating Goa
goes to this Government, and I con-
gratulate Mr. Nehru, with the rest
of the country, on this brave and
diplomatic act.

Now, Sir, with regard to China,
there has been aggression and occupa-
tion of our territory. While I pay
the greatest compliment to the diplo-
macy of our Prime Minister with re-
gard to taking Goa and driving away
the Salazar regime, I am rather
doubtful as to what his intentions are
with regard to the territories occu~
pied by China. Sir, it was reported
in the press that in an interview to
the Washington Post our Prime Min-
ister is reported to have said that he
was prepared for the Chinese occupa-
tion of the Aksai Chin area, where
a huge road is said to have been built,
as a sort of compromise. I do not
know if this is true but I have not
read any reports to the contrary. At
least it has not been denied. ... -

AN Hon. MEMBER: On lease.

Surr N. SRT RAMA REDDY: Even
if this should be true, 1 should really
feel very, very sorry indeed. Our
territory cannot be broken away even
on the basis of lease to the aggressor.
Our first and foremost duty is to get
the aggression vacated. . This is the
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word that has been given to the coun-
try and we must stand by it. Sir, it
was also said that China was pre-
pared, as a compromise, not to ask
for territories on this side of Mac-
Mahon Line 1f their occupation of
Ladakh was compromised with. I
am sure both these positions are very
derogatory to this country and it will
not be accepted. In the Presideni’s
Address, in so many words it has
not besn said very clearly and I
only wish it had heen 'made very
clear, come what may, that a com-
promise on any basis would not be
tolerated and would not be made.

Now, Sir, we are also given to un-
derstand that a huge amount of road-
building is going on in the northern
border and our borders are almost
safe, that thers shall be no more
aggression and an assurance has been
given in this House from time to time
to this effect. Sir, I am very happy
that such a bold step has been taken,
that the Himalayas that were giving
protection to this country are being
protected today, though it is a very
sorry spectacle if we have to do it
and our Government hag been coura-
geous enough to undertake this great
task though at enormous expense and
inconvenience. I am sure, this having
been done China will be shown its
way back from the Himalayan regions

where occupation has taken place.
And we know, Sir, that the entire.
country will be with this Govern-

ment in this great act of getting the
aggression vacated.

Sir, I have not much to say but
just one 'more thing. The General
Elections were referred to by our
Communist friend. The whole coun-
try” knows about their capability of
twisting any information at their dis-
posal to their own advantage and to
the disadvantage of the other parties
in the country. My friend, Mr.
Ramamurti, has quoted from some
doubtful scripts but we know how
to assess them. Having lost in  the
elections he now comes forward with
the theory that ten crores of rupees
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were collected and spent on the Gene-
ra]l Elections. Ten crores of rupees is
not a small amount. It is an astound-
ing figure,

Dr. A. SUBBA RAQO (Kerala): Why
should the hon. Member forget that
we have increased the percentage of
votes polled?

Surr N. SRI RAMA REDDY: You
may have increased your percentage
or not but you have decreased in num-
bers and there it stands.

Dr. A. SUBBA RAO: In your own
State we have increased. We are
making inroads into your State too.

Sarr N. SRI RAMA REDDY: That
is what you claim. Though vanquish-
ed you can argue still,

Now, Sir, all these facts are before
the country. The whole world has
acknowledged the conduct of the
General Elections throughout the
length and breadth of India in less
than ten days as an astounding
achievement., There has been absolu-
tely no trouble, And there has been
absolutely no trouble, It was the most
well organized election and the people
been given the freedom to vote and
they have voted. The very fact that in
two of the States the Congress has
only a near majority or only a very
small majority or no majority at all,
should show that the elections were
free ang unfettered. If money could
have purchaseq votes, in Rajasthan
and other places also they could have

been purchased. This gives the lie
direct to those of the Communist
Party who say that rupees urchas-

ed the votes. In any election money
hag got to be spent,

Surr P. RAMAMURTI: If you ask
the Congress people in Rajasthan, they
will tell you that other people pur-
chased the votes better than you did.

Surr N. SRI RAMA REDDY: Any-
way, I am not bothered about that.
The Congress did not do it.
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Therefore, as I was saying, the en-

tire world has acknowledged the
general elections as a feat and an
astounding feat at that. I am sure

the Communist Party which swears !

by democracy will also come forward
to acknowledge this as a fact, that it
is an astounding feat and give the
Government credit for the way in
which they had run the general elec-
tions. Thank you, Sir.

Surr LIOKANATH MISRA (Orissa):
"Mr, Vice-Chairman, I associate myself,
or rather I am happy to have the
privilege of associating myself with
the profound satisfaction expressed in
the House on the liquidation of the
foreign possessions in our land, After
that 1 come to the much debated
-question of the general elections in the
country. The President’s Address says
that it reveals the success that has
been achieved by the ruling party.
But there is another revelation that
has not been made and that is about
the methods adopted by the ruling
party. India is the largest parliamen-
tary dembocracy in the world and . . .

Suri RATANLAL  KISHORILAL
"MALVIYA (Madhya Pradesh): No
mention of it is there in the Address.

Surr LOKANATH MISRA: Yes. It
“has been mentioned in the President’s
Address where it has been stated that
the ruling party has come back to
power with a mandate from the masses
or the people, that is to say, the
voters or the electorate. That has been
‘mentioned in the Address,

Sarr ARJUN ARORA: What s
‘wrong there?

Suart LOKANATH MISRA: But
the . . .

THE VICE-CHAIRMAN (SHrI

‘Nar1surL. Hasan): Hon. Members will
-please address the Chair. I may tell
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tention to be paid to the Chair. So
everv hon. Member

the Chair,

should speak to
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Surr LOKANATH MISRA: The in-
terruption came from that side, Sir,
and I thought it mecessary to reply.

THE VICE-CHAIRMAN (SHrI
NarFisur Hassan): That is all right,
but you ghould address the Chair and
not another hon. Member,

Suart LOKANATH MISRA: I bow to
your ruling, Sir,

+ e

As I was saying, India is the coun-
tary with the largest parliamentary
democracy in the world. The ruling
party, however, should not become
proud on account of the success at the
elections, because I shall reveal some
of the methods adopted, at least in my
State. I do not know about other
States, But from the speeches I hear,
I gather that similar things took place
even there. In my own State of
Orissa particularly, the Chief Minister
happens to be the chief of the Pro-
vincial Congress Committee and in
a press statement he has publicly an-
nounced it that money has been spent
by his party to the tune of Rs. 12
lakhs. Now, there are twenty consti-
tuencies in Orissa and out of them
one was uncontested, Dr, Harekrishna
Mahtab, the Congress candidate. has
been returned from one seat uncon-
tested. So there were only 19 seats
contested in Orissa and the Chief
Minister who is the Congress chief
also, has himself said in a press state-
ment that he had spent a sum of Rs.
12 lakhs for these 19 seats. So the
money spent by hig party comes to
about Rs. 63,000 per constituency.
And that is apart from the money
spent by individual candidates.
And to adg to it, since there were no
Assembly electiong in Orissa as we
had our Assembly elections earlier
when we had the mid-term elections.
the Chief Minister along with the
other Ministers could go round on
their election campaigns. We do not
object to the Ministers going round,
but the government machinery was
also carrieq along with them during
their election tours. The District
collector and the subdivisional officer
and the block development officers also
went with them. At places where the
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Congress did not have good prospects
the block developmeni officers were
asked at public meetings to go ahead
with some project which had not been
scheduleg for that particular area.
The flood reliefs had already been dis-
tributed, but in order to better the
prospects at the elections in some
areas, fresh lists were submitted, they
were collected at the public meetings
and in publie the collector was asked
or the S.D.O. was told, that supple-
mentary relief should be immediately
distributed before the Minister held
another meeting on the second day or
the third day. That is how public
funds, money from the public exche-
quer, were also used by the Congress
for bettering its prospects at the elec-

tions,

Surt AKBAR ALI KHAN: Sir, may
I ask whether it is fair to bring these
thihgs here? They should be brought
to the notice of the authorities or
parties in the Assembly, because we
are not in a position here to contradict
them, I am sure most of these may
not be warranted.-

Suri1 LOKANATH MISRA: But,
Sir, there are other Members here who

come from Orissa and who belong to .

the ruling party and they can refute
my statements, if they can. I have
brought it to the notice of the people
and I now bring it to the mnotice of
hon. Members here that the Chief
Minister had, on his own statement,
spent Rs. 12 Takhs. Can any hon. Men:-
ber refute that? He can do it if he
wants, Why should I go to the Assemb.
ly? This, after all, i3 the sovereign
House for the whole country and it is
definitely within its jurisdiclicn to
dissuss these things. If these things
are not discussed here, where else are

they to be discussed? Not in the mar- |

ketplace, I suppose.

Surt AKBAR ALI KHAN: I think
these things which relate to the As-
sembly should be discussed in the As-
sembly.
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Suprt LOKANATH MISRA: They
have been amply discussed in the As-
sembly; but apart from being discussed '
in the Assembly, they have also to be
discussed in Parliament ,because these
elections were for Parliament and not
for the Assembly.

President’s Address

The Ministers went round promis-
ing a school within every three miles
or so in Orissa, and that too a high
English school.

Surr N. SRI RAMA REDDY: That
is a very good thing,

Surr LOKANATH MISRA: It is
a good thing of course, if it
materialises, They should have made

the promise long before, not just be-
fore the elections were due to be held,
If they really meant to do it, they
should have taken it up much earlier,
or immediately after the elections
were over. It is the time and place
we object to.

1

Sir, we in Orissa were expecting
some land reforms in Orissa. There
was a lot of hue and cry about these
lang reforms. But these have now
been put in cold storage, because the
party thought that introducing a land
reform policy might go against its in-
tersts, Therefore, something which we
were expecting for long, something
which would certainly have come
through had there not been these par-
liamentary elections, has now been put.
in colq storage,

Then there is another thing to which
I must refer, I do not think other hon,
Members will know much about it.
We, have in Orissa what are called
Kendu leaves from which smoking
beedis are manufactured. Origsa is
one of the largest producers of these
Kendu leaves, Next comes probably
Madhya Pradesh. Now, the term of
contract of these Kendu leave con-
tractors ceased immediatel; prior to
the elections. But these contracts were
not renewed. They were kept in abe-
vance till the 26th of February, that
is to say, to a date after the elections
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There was a press note iu the effect
that they were to be kept in abeyance
till  the 26th of February. That
was because the ruling party
expected as much collection of money
from each individual as possible
without renewing the contract.
Naturally there was cut-throat com-
petition because each man wanted to
get nearer the ruling party by paying
the maximum that he could. Imme-
diately after pclling was over, con-
tracts have now been renewed,

I come now to another point. The
mover of the motion said that we
sincerely want national integration
but the gesture has to come from the
ruling party. In Orissa, after the
election was over, after the election
tempo had died down, the Chief
Minister of Orissa said in the Assem-
bly that he was not going to reply to
the Leader of the Opposition. This
thing also came in the papers. In a
parliamentary democracy, if a Chief
Minister goes as far as fo say that he
would refuse to reply to the Leader
of the Opposition or was not going
to pay heed to the Leader of the
Opposition, I do not know what to
do. That is how it is done and, in
spite of that, we talk of national
integration.

I would like to mention another,
very small point of course. Two
newspapers published about these
activities of the ruling party ia
Orissa during election time and
becaude of that Government adver-
tisements have been suspended on
the plea that they have a circula-
tion of less than 5,000 papers. Even
though these two papers exceed this
figure of 5,000 so far as circulation is
concerned, the Chief Minister or the
Minister concerned says in the
Assembly that the circulation figure
of the papers is less than 5,000 as
ascertained through their own source,
namely, the Special Branch. Sir, the
recommendation of the Press Com-
mission is that the collection of
information should not be through the
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Special Branch and that Government
shoulq depend upon the certificate
issued by a Chartered Accountant.
Even after the Chartered Accountant’s
certificate has come and even after
the recommendations of the Press
Commission have been accepted both
by the Central and the State Govern-
ments, if advertisements are dis-
continued or suspended in respect of
those newspapers, does that show
that we have developed a proper
sense of parliamentary democracy?

Sir, I thank you, and with these

words I resume my seat.
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oq § IAF AAW F W H@AT
g 3w AT | 99 ¥ 9% @dl
¥ gaared & wrey § faw Hramg
oix zew oy aga wwwar 2R
frgd @@ Fgg A A F g€
Wi wfqgfte gm gv W gard
darre Woo o uftem dvafz =g
T ST W (RuY-uk ¥ femmw &
T g, d ag gfe 937 ¢ dfama g
qg UF  WHET A Tl g1 e
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[sft wsadwaT sz fag |
faafga &, wow 9 g @€ P
gy K oFgar 2 fF oaga &
g FIEN §, 7§ AT G
qaT A8y A< qid &, fradr s wiw
g W zafad A FTeEE |
srad | gy et % fad ey |
! @ g WiF @ I7F 5 faafed
i ow@ orgt q@iAm & e fher
Fgi-agf ¥ suwr o wwar av fa
wHaETe & ag-agr dE
gz fage & Y @, A fewm AE
Faa g f& S| Al g wArge}
FIE JF T | S AR T
Foax fafey  ww TEr a9
FLE T O Fr@m I I
aifs Tardy @@ s Arae @
¥ frart & for g ST AW T AW
¥ feaaedl w@ad & (F qEER a9
1T 9% a7 oF aga § IE 0 FIH
2 ¥R ZOFT gH W@V S g ) 89
qg TEL AT AT F AT aF A
foar @R & FreEm &, S99 fRaAr
&7 AT & W AR AT fFm am Oz
ag fa=d) & 917 gad! g 9T a5q
g ar g 7@ 9 FF T ATGS AH
9 % framl e 92 et ¥ g
ST oA dfsat @, See fae
qIETT R HIR FIE T 97 3T FIHG

FAT gRIY, 98 9 FAAT 1T | THEH
e?r(ﬁ %% WK Thigea  fafaw
ewsrmaﬁrfran

Zar W H AR F F@E A
et s e ¥ fagw g,
FA-FITE FeReaanseraT &1 agie
¥ fage &, e & foad qor aiE
T F RS ¥ ar g g
AN F g T—3F T @ w0
T F A I §, TT FIS TR A
%1 fer s amfa it T oew
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Ay ¥ T A fow frr g
faars, seFar Sk gige § &g &
FreErt & faeare g ar @y gd
T @A gd § WX A FT A AW
s frfagryan g waa &
gt g% & % QAR H lg 7 F@E
g | TE g JrT a9 ¥ gF E
4 AR W IR | qI a@ A qIhHH-
arfgar wea ¥ Tad 9 | we
Teafa ft & W F &g ag ke
g wrr & fo5 S § Fwar dgr 3
ceyry w1 FasrspEr FTEET g )
g gk fad, fage & 3 & T
afer a0 F g aga @l A AT 0
ag wfad & f5 om & § awdeR §
g fF o weEmn g, dvr ar
AR G ¥ 9 frarar § o Ay
¥ mraam Wi——gmer  famesi w
stw #r g 5 Avgr @@l # 90 g
g1 A TaFT W g 93, 97
TR wrad g Faw fage w @
TEY A FT WY Y 9T TI0W AT wfT
TN |

F oafi forss T gy 9T £ ovrr
F faafad & wgi 9 war gt wfmssR
& e ® g a | S a<g ¥ -

© afq it & wrew & s o @ SR

F G F ae F sasm & faafaer §
Yo wfaxa AT F ®7 F AW Y
faerm | gw oT T & oo
# wiEt F oty 4 W @R 77 it
F T § W PR fFaEl F O § a1
@ fge worgRt ¥ wriat # 9 F @Y qare
ag gar ar i wo wiazia i g ag a1
3 fer, ofe =T o wfama wgf &
A | fage g # AT ¥ d
AT F far g oo W UR
g ¥ foo faerar & < gn o8 @
fe  afFm foo wTwmr SEEY wwET
g1 owa FE T "eaT ), Y fw



1859 Motion of Thanks on

[ 13 MAR. 1962 ]

President’s Address 160

W oAm 2 A el a| R | oo ¥ o g owfm, g

g g% & Tr A T o awy §
T g el F Y W
g wagd § frear § 7)o ¥
IR FrA-a=El F fadEar R @A
g FF | TA* g oy § fr 9w
AN A F Qa1 9
TR 4 fF foo T AE A Y )
fog wa  aeeafa Sy & wor ®
7 ag A 2 5 we sfve s
Fer H fooem, @Y @A # Q@ WA
g 5 T w=ay I g, Sfew
ITANT A AT TG FAG T &
@ F oI e@R ¥ Uy -
Ay FEw fF oo fraw @ anfed
fe gfoait A1 afeagi 7 av a@fqg wegd
£y afeqai ¥, AR agr gfm g ar A
g, @ 8 ¥ frm fa 79 oF-
qF A7 o gdr s g 9
ey YT HT T IAT GRET AT FAA
21 ¥ FEavg fF o gw uE aewu
e 3, AT FEAOHED TR
A g a3 9% fam |
& oy %7 sgedT FT AfEd W) 3
A TfEd | g, A qiT g arfed
fF 1 747 ¥ aFaT , BN A AT
qg UF W QA ¥ A P OSEAT |
g WM GO IFT TETL FT A
F Y F g F7 FTArT g =J0fed )
A @ T GaTH FY IHT T@T § AN
FQ ¥ AR GFR F R 9, T
IR IEE AF 1 g A
T I T A1 TR | T 78R
# o for, wwE wHA FQ
faar, feeman foamar; & 3 F=20 9 99
g &rF fwar afwr 1 #7 T ar
gt faay A ST A AT 7 v §
ZHT I ¥ T TR I §, TR
T AR E, gAO@ g1 AW
® AT FET TE FEAR
R ¥ fqg fgma o= &
820 RS—5.

TAA g 9Ifed, I= 9@ T8 )
qY ST AT TR FT 47 gF I
¥ g F foomar g

Tegafa off ¥ R aga
T F IAX AW W v #
e oo & S 9endt uw
T T AafeF | AR 3y R
G WA F ) qF W ORT aga
wEt #T oaval g, wiEt § frawt &
T § w F AT 5 fray ¢ AR
AT FITT AT f5 g
it a, wifaew @ a9 aga saEr
qaTs At § | uw woi farerfaer
¥ gk mEr #, mfmde & e
#F aqiffeia & ad It s @y
frarerdtt oty fiF srrearely & w@ma 3 )
W qyEdr § g9 ¥ ofr surEr
qq d9 WA § S A T FY g
F AT FH W@ § AR @d
TwWT F T | T g fw
fagd ¥ q9md 9 F IR Fum
W g, foad weadr ¥ T g
F wsfed | g =g ¥ T W
IR THE T &Y, T8 FX &¥, FIE
T AT ARG THFS FA O AT GG
T I arfaaia 1 ST g9 g
R | 9gd T WieE 9 wiadr q
S | wfE gErd A ¥
AT 1G] HY @A Tl g WX FAR
g B A A AT E, 0 Al @
o wfagma g fF
qQ GATIA T AGT FHAT, AT S S
& AT G AT T F 1 W guEat
W ATEE &¢ T AR HF FTOr @i
qg o § A Iuw foq gl T
I 1 Jae g afzm v
T AT F W I G FT ;A
Tt Fd1 § 5 o9 gw A wmgt
Tt A TG T QT T qIT WY
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[} waszaY weve Tag)

W ¥ @ f d9mIal #7 g Qe
T W R FAg T AN § AT
e ¥ Il sy S g ae
Lt o

uF QAT gEAE AR § W
¥ AR § wmiwqmoor § aga =L a0
TN Aaedid wr T 1 MR
JQIIHTE JraEd wfaE 47 Fg qwar
g ? wrafissa @fr oY ey &
g2 A A foraa framg 3 [T 28R WY
o & Wre 9uF R § SISy
Faedt art &, sud waT § S 38 faa
fear o g fF wa Aol wTRms
At Afeg o d=2lra ¥ AR 9%
sfad, ag aYag wmT arfe are wEr
TR 7 aumar fr w9 of
qraan,  fagw o ¥ dmEm g,
HMg a8 WUAT FIS AT qIET 97 FT T,
9 Tt ¥ fRt oft axg #7 aas w3
TFAT g A T I AFAA qTQ@ ¥
waq @I ¥ fag S A F
a agt IF FFW F Tgafy ¥ s
wfirmyn & gz &t 3 @ @ 4§
n f5 g wedEe ¥ faw ax
WSt §, 9" 9% g AT FY @ Fh
aifed; ag =18 faelt ardt %7 @Y, felt
TIgE w1 g A fal I w7
#Far ag v ST oS s
@I T AT @, W SER o
AAT N AT AT Y AT T
g afew wredts 9T wy o Jar< gy
g1

T qAHAT F IR AE L W
oA § TR AEw faftex aww
fra wifa & waga & A% oy asrg oFt
fe wrr gfmm & wify & fag ok
T F fod gn T A %, -
9] Y OF, A ¥ A § 99
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¥ oA RAR @ = 7 gy
WIHAATE ¥ AT YT e AW A
o IGEY gAY qIRT fFar 1w
I gs, T aTE ¥ W FAr
wearag *ft gur a7 Hey ad T § SEEr
IR TEEAT | A A g F A
5g frromsrgR gg ama g 1 ST
fadm & v goa % R 4, ST
AR X A AR wEEAT &, AfE
M A Aeg & 9T I6A X
ford 4t TS AE FOET | gaT WL
¥ STt Fgw Iorar T, frawr GF a9
am  “fafacd owm’ w@r wmr R,
wfE ag o F dwt ¥ faar aY steT
afp g gfem dama & o FASIR
o o 1 g sl o R
w7 gFar & f fray w19 & S91 /%
g TS A T AT T IHT ) T
T q WA FI T T AR )
fafaw w1 A w9 AU qqAET
gifagas ag et g fF e
M 3 T ¥ qET g W AR
ya-gfaas AT 3@ a9 B FEAA
FQ § AR faw § Ay § B gwr
faataa g 8, SAFr  wEndra g%
¢ o< fg wieg wrar A A A
QET RN 9,3 9T E 1§ g
gawar v fodr W wEEr ¥ gy
Teq AAT AT AFATE | AL TG HigaT
#r FEET ) AT wifa wF wEET &),
gL FEE ¥ g A AF E
7 Y @ g & fod owre mfger §
HTH AgH 7o a1 3o § guF SeEe
wR EEfF fgardsm famar 3o
afer e st i & s 9T Y wEd-
TE FT AL 9 IGT AR A AGAHE
gf 1 W dw frewm ¥ 53w
e §gA S 3y fear ag gerdr
fifs F e & gar & AR ofk
waR § fr v as rav ag
o § AFR @ gwar & v oagh
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At frd gw ¥ e § fRaw
AN T awrmaEr R ME v
™™ |

g WY an‘%}'ng%ag
TE FIR A1 i gy @
I ToREA @ EOgAT 8, 9EET
YA A AR GEU WA
AT GH ST F A€ | Qv F
AT TS AT AT,  &o W
Fr e g FY gae frr W)
YR ¥ T TF gH q9 T qE
T 1 "T Tomwa & oformt &
IR F faelt 9w F IPr FEw fadw
s ¥ fag  wgw o At gl aw
dafrr A sAe agm B owrwes
F It a6 W, X o w1 G
O 3@ TRT ® Gl WA &,
gy #X fFoam m® uF AvgE
Im & 5 0 FOT ST gEr
AT T g, w99 fF A A -
wagear Afgs R, T|r G e
& So¥ o qAy § R s arfor-
T femmt &+ 9
TR TEHHE FT A P ATewT WK
wEl F o @ A R E 5 oW
o a1 A w O fEd aw
¥ ofmEed femar &Y,
T frem W H & afewm S
TH  FEEFIC & BT @Y 1 ar
T gt ff 91, F|@ ¥ A @w
fear srwEr & 1 wicgAR o fadel
o B e & W P AR O
IET FAHA AR Iw F A
g1 398 @ o guEx F, afw
IR IU W AW F, ARI HY
gumr Wifed; w9 fga @, wEw
% guee 9ifed fa g 3w ¥ fen-
¥ p W §, faad
YW AT FTIW AT AT QauR T,
reye AR T 28R F ) F9 gEd
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ferea gor, ¥ oW, @@ @4
T & | wufeEE F AR # Sy
w-fe@ fasr@m @ o &
d w98 Fgm fFgg FE SIR
T T T fF e W om o,
@ Fg fF oww & B oA ST
TR g, @ wgfam SwaE oo

4 P.M,

Far e o W A ¥
g1 f§ SUw 79w WRI W7 T
wH ¥ e ¥R W, «fe
1 gad Fgl % agiae feitag Y
Teae gE ? ag a9 guw # A A
gfm o o gar fadef wrg o9 &
N FG AT A gE P W
TAFT HF A & fFewmm Faw
TH q¥g I & FAX TeATH F9TaT
T | geFwA @ afRge A fel A
W ©F aRT g T | 99 feee
frrer mar, awga Ol aEl &
W FEd d A Tawmm # weew
1 % 1§ fadely ot w 99w
WY FEATE fF FIARE H AT -
T MA@ Fg7 @ &, a8 sfam =&
139 @ S ‘g 9k @
F AT W R, 98 a0wT AF gy
g

FT & X ¥ 7gi 9 5% fawar may
2 AR kT ugw o wiedT o wmn
g2 1 F@HA AR g g @
Sig ™ 1T AMAE FRa & F
%"(a' irwi%r m’(‘ﬂ'o Tdo 9o
¥ S @R W A F199 3, 99%
g wE S T @ e
¥ag Fgmagar g F #® aw@
THT £ | TR WY AiFE @A, ar
woFr qar g F e g fae-
T TRA (8% W gU §, 5w e
wyfae 9Ef ® ¥R L TW@e A
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W gY, AT @ oW SR aEd
WY g f ale wT g g
WY A aeR g 9w zgaww
qifaariz & Rm § fugy gde
& qFaa ¥ cyre awde I A
nag gn  fogw g dFA § gAR
Fegfe iRl &7 S gred g% g
Y T I A TG ¥ I E,
afer W FFRE F gy
EIHA IAATEE 1 I T TNAdTHE
# @E fragad sRI@ORAT FEA
fe smar # g@ER W ARG T
W, I aF-gTT A AS A
T T F T a@ ¥ e s
L AMGA W AT ad 2w AW~
Ay § @ q@ ¥NY fesT am
qE wEH Afgd

uT § weeafa S & oghivaww &
99 # a9 CFD AR FgT @
TAAT X ATq FEAT  ARAT g
(Time bell  ring® ) 7 Ul
frqe & gaar oo gAY FEM

s IrawrewE (A TRAT gET)
g R dw e T oana &

ot wagwewaw fdig Tl
Big W g, WG w9 Osgafd
st far & gqaar wrew g {9,
afer Feagadl @ w@r oar, w©bife
ST TfF ggAT @Uq 91 &8 F
Al A gT §F & AT
W A/ 9% F999g &, 98 59 91
w1 enw @ afgg R e @
qfg S 397 w62 IBHT HUAT HWiA-
g I 9@ WX W1 Fw
wyo AT AG X T, q WIS TG
gq 77 ¥F, AN Al TN

Motion of Thanks on [ RAJYA SABHA ]

|

President’'s Address 164

ol qT AN g\ gH S aFrw
g, saF  wfumiel § ww 8 &
T FAT AMgd AT qq gAR
ezafq ST oEqe "waear § W90
W A § WK W w=
gq @&, darag Sfaa am
2% WT # fAr T
T § Wi §E Wnn
W AE W Ted 99
grl |

- 4

aw ¥
T 2
T N
fw
e

g
SLL

g wag g vRag ¥
AR ¥ I AN &, agt ¥
LURIRECIE ] %aﬁ:ﬁ ST II|d qH
WG &) Ag AT TS Ueata
F 9rg tg&% farq gaTdr ST AT
A §, 99w qA dgrer § fF
Y& AN § | AR A& 39 AW
& Aty T@F g afgd 1 fasmad
¥ 9 fowogr aW g &
¥EaX HA g, & IqF AT HIEF
A3 & 3 ofwgde & a &
@ &1 Ag SAF  wEs W]
oA &, WA #UST AT
gar AW AT ¥ @ gme 4%
qEITA &, AT AT TAAA  ATeT
g of®y WRa § ¥ 7 q@
fqax s€m fF weafly frwm ¥
a3 o W H{TEE W g A9
g STH STF & ! gW eWo
XAy W AE ] AE @ 8§
FT T ATAF AE g ! USE-
qfy Y F e Ffag g A 9w
K@M F F fad Ja § | watad
g ¥ ag A\ @ A gy 1 #
T AAAEF W AW F W@ [
g AR Famm Fa@r g F gew
N I SqFE Jad gEm, @ A
g AFE d9 gH a@ﬁ LA
qIyer |
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T AR W § Guqr WIEO
TT F@r g |

Sarr T. S. AVINASHILINGAM
CHETTIAR (Madras): Mr. Vice-
Chairman, naturally there is a feeling
of unreality in the discussions today.
The new elections have been held.
Large numbers of Members are new
in the coming Lok Sabha. In the
Rajya Sabha also shortly one-third
of the Members will retire by rotation
and many who come here will be
new. A new Ministry has to be
sworn in. Though we expect it is a
Congress Ministry and Panditji will
continue to lead, still things may
change. Many things may change.
In these circumstances it is but
natural that there is an unreality in
the discussions. Yet by tradition we
have the President’s Address and it
has to be discussed. I do not pro-
pose to speak very long and shall
mention only a few points. While the
Congress has done well in the elec-
tions and the elections may be taken
as an indication eof the support of
the people to the
the members of the Government and
its party—it
that certain new features have
emerged out 'of the elections. Certain
new parties have come into existence.
Certain new parties which were not
counted before have acquired strength.
‘What does all this indicate? While in a
State or two the Congress has come
out with greater strength, in many
States their strength has been reduc-
ed. Though we expect that this time
also in all the States Congress Minis-
tries will be formed, the strength that
they command will be different, in
some States, from what they com-
manded before. All these are facts
which make us ponder, which make
us think, It is undoubtedly true that
generally the people have given sup-
port {0 the policies of the Congress
Government—in the Government of
India certainly—though it must be
said in varying measures about the
various States.

Coming to a few points that have
beaen mentioned by the President at
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pages 1 and 2 of his Address, refer-
ring to agricultural production, to
my mind, there is an amount of
complacency in this matter. While I
was going with an American specia-
list, who has recently come here at the
invitation of the Government of India
to help in our food production, he
made an_observation which made me
think and which I thought I might
share with this House. It is expected
that by the end of this Plan period
we will require 110 million tons of
foodgrains. Today we produce some-
where between 80 and 90 million tons.
We want to increase food produc-
tion. I am not sure whether this 110
million tons is not a conservative
estimate looking at the way in which
our population is growing. To my
mind, it is a conservative estimate.
Today we know that millions of peo-
ple are underfed, millions of people
do not get a balanced diet. Calculat-
ing on the basis of the present state
of affairs I think this 110 million tons
is on the low side. Calculating for
a better deal that we should give,
calculating for the increase of popu-
is go-
ing on today, the 110 million tons is
a conservative estimate. But I am
not sure that we will reach even this
110 million tons of foodgrain with-
out imports from other countries, The
way in which we are progressing,
the way in which we are going I am
not sure whether we shall be able to
produce the 110 million tons. We
have many schemes. ‘Seed farms’
undoubtedly is one of the ways in
which agricultural production can
be increased. Mr. Vice-Chairman, it
is not only the money spent that we
must account for but we must see
many times that the progress of our
schemes are commensurate with the
money spent on each item. It seems
to me that we should devise other
and better methods of finding the
effectiveness of our Plans. For exam-
ple, in food production, better seed
farms are an essential aspect in food
production, and the report that we
had occasion to read in the last ses-
sion said that the seed farms had not
done very well. Manufacture of
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fertilisers is undoubtedly one of the
measures through which we could
increase food production.
have found that while in some cases
the need for fertilisers is not met, in
other cases the need is met at the
wrong time. Agriculture has its
seasons. Fertiliser will be very useful
to increase food production tremen-
dously when it comes at the proper
time. If it does not come at the
proper time, it will do nothing to
increase food production. Therefore,
Mr. Vice-Chairman, toc my mind we
should not only see that money is
allotted and spent but the money
that is spent yields the proper result
that we want it to yield.

Then there are other aspects of
food production. I want research to
be done in arid areas—in which there
is not so much water—whether we
cannot find it. In South India we
have only 26 per cent. irrigation with
all the resources of the Cauveri uti-
lised to the extent of 95 per cent,
whereas with regard to Godavari and
Krishna only 8 or 9 per cent. is uti-
lised and 90 per cent. goes unutilised
to the sea. In the Madras State 35
per cent. of the resources of Cauveri
are utllised. The problem there is to
produce something out of less water.
I want research to be done so that
even with less water resources, grains
could be cultivated. Again, Mr, Vice-
Chairman, I would like to refer to
another matter.
by with plenty of water. Their diffi-
culty is over-water. There are 2500
inches ~f -ainfall in certain areas of
“v-~~ern Ghats. All goes to the sea.
. Tneir problem iz over-water. In this
side the problem is no water., And
then India is certainly one country,
hut when it comes to the question of
utilisation of water, we seem to be
different. There are quarrels, there
are differences. Mr. Vice-Chairman,
we have constituted some River
Board, this Parliament has passed
Acts, but to what extent are these
Acts utilised? I know there are diffi-
culties. We cannot seek tae provi-
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of the people, and the Ministers have
to react very delicately to pubilic
opinion and public prejudices. These
are there. But still the problem
before us is: are we supplying enough
food to the teeming millions? On
that problem we prosper or perish.
Having in view the importance of
that problem, I want to use an
expresgsion which an American
technician used: “Are you aware of
the seriousness of the problem? Then
you must put this problem on a war

footing, What is a war footing?
War footing means, nothing else
matters but success, anq everything

that is necessary to succeed in that
direction is done.” And that is what
I want to impress upon this House.
This is problem number one to
which everything else is second-
ary because if we do not produce
sufficient food, whatever industri-
alisation we may have will be of no
avail I am not sure whether there
is not a certain amount of compla-
cency in this respect. We must gird
up our loins. We must be aware of
the seriousness of the situation and
do our best here and now.

Now I come to another aspect, and

that is about our exports. I quote
from page 3 of the Address:
“Our trade deficits show a wel-

come decline from 364 crores to
218 crores....My Government by
their continuous and strenuous
endeavours to promote exporis
have added new items of export and
newer markets, and established
new incentives to augment export
trade.”

I am not aware of many new incen-
tives. But T know this, Why has
our export trade fallen? Why are we
not able to export things made here
to other countries? The Third Plan
has made it very clear that our prices
are very high. Our cost prices are
very high. A standing example is
the motor car. We pay for a motor
car Rs. 15,000, which you can get in

sions of the Act against the wishes i an outside country for Rs. 6,000. The
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Americans here import cars here. We
make rules and regulations that they
should not sell them for two years.
Atfter two years the car which they
purchased for Rs. 15,000 they sell for
Rs. 45,000, We know that every-
body here knows these things,
because when those technicians re-
tire, the greatest things their friends
are after are their cars. Could we
expect ever to export motor carg to
other countries for sale?

Leaving aside the motor car, let
me come to the refrigerator. Refrige-
rators which are sold outside for Rs.
1500 we sell for Rs. 2500 here. We
want by tariff to protect our indus-

try. True, Mr. Vice-Chairman, and
for some time it is good. I am not
thinking of the consumer. I am not

thinking that the consumer pays that
and so we must reduce the price. No,
but I am thinking when it will be
that we can develop an export market
if our cost of production is sc: high.

Now I will refer to something
nearby. I was attending Ramleela
recently and a foreigner was there
by my side. 1 was purchasing a
chocolate piece, and the gentleman
asked me its price. I said Rs. 1{4.
He asked in surprise, “Is it Rs. 1|47
It is much cheaper at home.” Even
for the chocolate piece and gene-
rally things like that the cost for our
manufacturers is higher than outside.

Take sugar. We want to export
sugar. We produce it at Rs. 750 a
ton angd export it at the magnificent
price of Rs. 500 a ton. Because our
cost price is high we are exporting it
at a loss.

Look at our steel. I was asking a
question as to why its price was so
high, because we were promised that
steel price would go down. The
answer of the Minister was the steel
cost is high because the whole of the
steel is not put through. There are
various ways of quibbling and we on

this side of the House are satlsﬁed to
be quibbled. AR
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Surr BHUPESH GUPTA: Why?

Serr T. S. AVINASHILINGAM
CHETTIAR: Because we leave it to
you to understard.

Sert BHUPESH GUPTA: You need
not be satisfied.
Sarr T. S. AVINASHILINGAM

CHETTIAR: It is imperative, it you
want to increase exports, that the
prices must be brought down. If the
price is to be brought down, we have

got to go into the various elements
which make the price. One thing I
am surpriseq about. The charges

that we are paying to our labourers
and others cannot be said to compare
favourably with the high charges
which are paid in other countries.
Still our costs are high. Why? What
cost
so high? Sir, the Third Five Year
Plan said that a Committee had been
appointed to go through that. I do
not know what the Committee has
done. We shall be glad to be en-
lighteneq about what has happened
and what conclusions have been
reached and what steps are being
taken so that our industries can be
made more efficient. In this matter
it is absolutely imperative, if we
want to build up a high export trade,
that we should reduce our cost, and
there is one other matter in this con-
nection which I would like to menticn,
This is a matter of collaboration. Ten
yvears back, five years back, collabo-
ration was a very difficult work. To-
day any industrialist—I know many
of them—just goes to the TUnited
States of America or to some other
country, to Italy or Switzerland, and
then comes back with a collaborator.

Smrt N. M, ANWAR (Madras) :
What is wrong in it?
Smrr T. S. AVINASHILINGAM

CHETTIAR: Nothing wrong. That is
what I am going tp say. Collabora-
tion means increased cost. The
amount of money that is invested is
much more than what is done with-
out collaboration. That is point
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number one. I want it to be gone
through. Unless it is essential for
the requirement of the country, colla-
boration should not be allowed because
collaboration means that we get a
number of people whom we are pay-
ing ag experts a tremendous amount.
They come for collaboration, not for
the love of India, but because they
invest their monies. But we must
choose and find out in which direc-
tions investment of money is good for
us. I do not say that there is free
trade in collaboration, I do not say
that there is laissez-faire in collabo-
ration. But still I would like this
matter to be gone into that only in
certain areas in which development is
essential for us should collaboration
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be allowed. And also I want that
many of the indusiries which- |
have . . . i

Surr J. S. BISHT (Uttar Pradesh): |

How else is the machinery to be im-
portedq when there is no foreign ex-
change? You have to get these colla-
borators.

Surr T. S. AVINASHILINGAM
CHETTIAR: I agree. I have got your
point. I am in touch with industry
and go I can understand what vyou
say. It is true. But what are the
industries in which you want colla-
boration? What are the items in the
industry in which you want colla-
boration? That I want you to decide.
Where we cannot do anything, colla-
boration is necessary even at a higher
cost. You know that American
machinery costs much rore than
German machinery, for example. But
we get people to invest money because
even if it is costly, we want the work
to be done. I agree. But in the
areag in which we can develop our-
selves without this cost and in the
areas in which their collaboration is
not necessary

Tae MINISTER or MINES AaND
JIL (SAR1 K. D Maraviva): Could you
enumerate certain indusfries where
you think there need not have been
investment?
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Surt T. S. AVINASHILINGAM
CHETTIAR: It can be enumerated

I want this matter
I am not one of
and who-

and it can be told.
to be gone into.
those who are dogmatic
say .

Surt BHUPESH' GUPTA: Don't
deal.

Surr T. S. AVINASHIUINGAM'
CHETTIAR: But the field in which
this help must be received must be:
gone into. That is what I am say-
ing. If this is dore, we will get bet-
ter results. The experts come. There
is a definition of expert in the Reader’s
Digest. When one goes to a foreign
countiry, he becomes an expert. It is
not very long since we are out of
slavery. I mean, one coming from:
somewhere becomes an expert.

Sarr N. M. ANWAR: He is Mr.
Export, not Mr. Expert.
Surt T. S. AVINASHILINGAM

CHETTIAR: Yes. I am not dogmatic
and I do not say that everything done-
has been wrong. But these are the
ways in which you can reduce the cost.

There is only one other matter which-
I would like to mention and that is
about education, I am not happy
about what has been mentioned about.
education. It is said:—

“My Government have made pro-
vision for education for all children
in the age group of 6—11 during the
Thirq Plan which will enable 90

per cent. of the boys and about 62
per cent. of the girls to be at
school....”

There is a contradiction.

“....making a total of 76 per cent.
of the total population of all child=--
ren in the age group 6—11.”

That ‘all’ must be amended because-
it will enable 90 per cent. of the
school boys and about 62 per cent. of’
the girls to be at school making a:
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total of 76 per cenf. Sir, when we
framed the Constitution, we said

eight years of compulsory education.

‘Sert BHUPESH GUPTA: Ten years.

Surr T. S. AVINASHILINGAM
CHETTIAR: Ten years. And later on,
we justified it. The Constitution only
said that we would endeavour to pro-
vide education. It is endeavouring all
this time. The Constitutiona] provi-
sion did not say that you must provide
education. We take gshelter under
that. The First Plan has gone, the
Second Plan has gone and the Third
Plan is here. They said that they
would provide education for every-
body. But it is 76 per cent. of the chil-
dren, and now this 76 per cent. js made
up of 90 per cent. of the boys and
about 62 per cent. of the girls. This is
the net result. I would like to ask:
Is it not necessary, while our eco-
nomy is improved, that education in
the country is also improved? That is
fundamental. I am not sure that it
will be done even by the end of the
Third Plan because how do you give
educational facilities having experi-
ence of and having read about com-
pulsion in education? When does com-
pulsion succeed? Given two condi-
tions, compulsion succeeds. Firstly, the
people must have the willingness and
the desire to learn and that, I do not
think, is lacking in our country. But
there is another important thing
which is necessary for any compulsion
to succeeq and that is the circumstan-
ces which will make the boys to go to
school. Every place with about 250

or 300 children between five and six

must have a school. They are not
going to walk one mile. Every place
must{ have a school. An elementary
school is the right of every child.
I cannot ask the child to go to the
school in the next village and walk.
And no parent will gend his child to
the next village. And secondly,
merely having a school alone will not
do. There are the poorest people who
earn 3 rupee. Provide them with
facilities. You must give them food.
A hungry stomach does not read.
Thirdly, you must provide them with
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some books. It is creating a difficulty

for the parent to send the children to

the school. I do not say about the

rich boy. He must be provided with

these facilities, and unless we do so,

our programmes for elementary edu-

cation and compulsory education will

not succeed. And not only that, the .
schools must be good also.

I do not like to speak very much
more but would only say that we have-
done well. As a Government, the great
stability which the Congress hag given
to this country in the last fifteen years
is something great. We have proved
that democracy can work and work
successfully in this country. Millions
of people, eight or ten crores, I
should think, went to the polls. How
many crores?

Surt AKBAR ALI KHAN: Twelve:
crores.

Surt T. S. AVINASHILINGAM.
CHETTIAR: Twelve crores of people
went to the polls without any major
incident throughout the country.
People stood in long queues, 150, 200,.
300, for furlongs. They knew the
value of the vote. They knew the:
value of suffrage, they waited, they
came. It wags not like the old elec-
tions when people were put into the
trucks for voting. Many people
came, not only men but women in
their numbers came. It was a glo-
rious sight to see how democracy
worked and it was a glory to the
Congress Party that after two terms
when they went to power for the
third term, people said that they
would come and exercise their vote
by their own volition, they would be
selecting the people who were to
govern them. There was no fear, they
were not frightened. People in autho-
rity did not frighten the people and
say that they must vote for a parti-

cular party. No. Without fear or
favour they wvoted for whomsoever
they liked. I am glad that some non-

Congress people succeeded |because
that proved conclusively that there
was no fear complex. People were
free to vote. The economic develop-
ment has been great, the industrial
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development has been great. In the
technical field it has been great, but
looking at the way our population has
been increasing and the way other
countries are progressing, it is not big
enough—not that there has not been
much work done; surely great work
has been done, for which we must be
grateful to the millions of our people
who participated in it, from the hum-
blest workers to the biggest techni-
cians in every fleld, to the people in
administration and to the people in
all flelds, who have given g lot of
thought to and rendered service in
this great work. But then much
more remains to be done, and the
coming years will be giving us the
opportunity.

Thank you.

Surr N. M. ANWAR: Mr Vice-
Chairman. I am happy I have this
opportunity to participate in this
debate arising out of the Address by
our President to the Joint Session of
Parliament. This Address enume-
rates the achievements which our
Government had had during the year
that has gone by. But the greatest
proof of endorsement of these achie-
vements is the public verdict that we
have received quite recently at the
polls, thanks to our electorate, thanks
to the peaceful manner in which our
electorate has given this verdict all
over the country. More than a
hundred millions of our electo-
rate have gone to the polls and
—believe me, Mr. Vice-Chairman—
we have demonstrated beyond any
shadow of doubt that our country of
437 millions has turned out to be the
most successful experimentation in
political democracy, and we have now
every hope that parliarmnentary demo-
cracy has come to stay in our country
and the more hopeful we feel because,
around we see that in many countries
in thig continent and elsewhere par-
liamentary democracy could not work.
The manner in which it has been able
to work and achieve miracles in this
country is really praiseworthy, and
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most of the achievements which the
Government have placed on record
here are very significant inasmuch
as they have raised the gtandard
of living of the people. Of course I
quite agree with some of the Members
of the Opposition when they say that
much more should have been done.
But what I should say is that, wher-
ever we have gone, we have seen
that the representatives of the people
have more than ever come to realise
the responsibility that they owe to
this country, and the manner in which
some of the Members in the Opposi-
tion have been elected is proof posi-
tive that our elections have been fair
and successful.

Surr BHUPESH GUPTA: “In spite
of that”, rather than “because of
that”.

Surt N, M, ANWAR: Mr. Vice-
Chairman, I feel that in certain fields
our achievements should have been
still more spectacular than what have
been recorded in this Address. I
share with Mr. Avinashilingam Chet-
tiar the view that in the field of edu-
cation, in spite of what the framers
of the Constitution had visualized
more than ten years ago, we have not
yet been able to guarantee a hundred
per cent literacy—the obligation im-
posed upon us by the Constitution—
but for.that, Mr. Vice-Chairman, I
must have to say that the problem
has been colossal in its magnitude,
and even for this achievement in the
field of education that we have now
recorded, if you only try to look at
it from the constructive point of view,
it is something which we must really
feel grateful for, and it is to be won-
dered at how we have been able to
achieve so much of progress in this
field of education. Representing, as
I do, the State of Madras, in this
House, T take special pride in saying
this, that in that particular field of
education we have made the most
marvellous progress. It may well
serve as an example and a source of
inspiration for our entire country.
Mr. Avinashilingam Chettiar ‘has
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rightly referred to some of the facili-
ties we must make available i? child-
ren of school age, referred to in this
Address, are to be attracted to schools,
since most of the children, unfortuna-
tely, are the victims of poverty, and
in order that our schooling should be
made attractive, we have got not only
to see that there is ample provision
of schooling, in almost every village
and every hamlet—such as we have
in our State—but we must also see
that free midday meals, free uniforms,
free books and such other facilities
are made available for these children,
and for that I think we should not
place t0oo0 much emphasis or tco much
dependence upon our public exche-
quer. We have got in our State a
people’s movement, and under school-
improvement activity people have
come forward—in every village—vy-
ing one with the other—to contribute
materially towards the upkegp of the
schools and the provision of facilities
for the children of school age all over
the place, and I hope, Mr. Vice-Chair-
man, that the Government at the
Centre will do well to see that such a
scheme as is now working there and
has proved so successful in the State
of Madras, becomes widely applicable
all over the country.

Now, Mr. Vice-Chairman, I must
have to say a word with regard to
the step that the Government of India
have taken in order to promote
national integration. I must say here
that we welcome this as one of the
most vital steps necessary to preserve
the integrity of our country. Coming
as I do from the State of Madras, I
know what dangers we have now in
tackling the problem of national inte-
gration. In our State we have got now
a party—a movement—which ig out
for separation, and that has gathered
momentum at the recent elections.
That is a warning for the country,
and we cannot allow such separatist
tendencies, such fissiparous tendencies,
which are now working and dissipat-
ing our energies in certain parts of
our country. And for that what is
the remedy? 1 do not, like Cassandra,
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take an alarmist view of it and I do
not say that it spells disaster and
catastrophe for our country.

Surr BHUPESH GUPTA: Give your
surplus votes—in the by-elections—
to the Swatantra Party.

Surr N. M. ANWAR: 1 have seen,
Mr, Vice-Chairman, after a careful
analysis of the conduct of elections
in the State of Madras, that we have
succeeded in capturing the votes in
almost every constituency where we
have carried out our developmental
activities prescribed in the Seconid
Five Year Plan, and wherever we
have not been able to do so and thus
carry the masses with us, there, the
people, possibly from their own point
of view—and rightly perhaps—have
disowned our party. I do not say
that they had any love for any Dravi-
dastan. In fact, although that was
part of the manifesto of the D.M.K.
which hag come into the most effective
‘opposition in the State of Madras,
nevertheless, that was not the catch
slogan, I think. But wherever I went—
I had covered a lot of that State cam-
paigning—I saw only this that people
now are not carrigd away by slogans
but they are carried away by the re-
sultg of a party’s constructive activi-
ties promised by them. They gave
a verdict for us in villages where
tremendous progress had been made
by our efforts, and where any such
progress could not be made, there
the people had rightly given a verdict
against our party. Therefore, Mr.
Vice-Chairman, that is the method by
which, I hope, we have got to win
over those constituencies, and where
we failed in that method there, they
have been a loss to the ruling party
in the last elections. We have to win
them over by love, and we have to
win them over by our record of ser-
vice and sacrifice. But one thing—
believe me, Mr. - Vice-Chairman-—that
is troubling me now is the sickening
phenomenon that seems to be spread-
ing like a contagion in many States
in India, is the craze for a seat in
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the Ministry. I am afraid, Mr, Vice-
Chairman, that by only having larger
Ministriegs they are not going to solve
the problems.

Sart BHUPESH GUPTA.
what?

Larger

Surr N. M. ANWAR: Larger Minis-
tries are not going to solve problems.

Serr BHUPESH GUPTA: But that
is for solving the factional problems
of the Congress. You know it.

Sarr N. M. ANWAR: I may tell my
hon. friend that in the State of Mad-
rag they have the smallest Ministry
‘in the whole of India. They have
only eight Ministers there and I must
congratulate the Chief Minister there,
Mr. Kamaraj, for standing by 1ihat
number and trying not to extend it,
no matter what examples; may be set
by the other States. I would, there-
fore, submit, Mr. Vice-Chairman, that
the powers that be here, should exert
their pressure upon the makers of the
Ministries in the different States to
see that they keep the number to the
irreducible minimum.

Next, Mr, Vice-Chairman, I must
say something about the conduct of
the elections. Although appeals were
made to communalism, to sectarianism
and to casteism yet I am most happy
to report to the House that in nearly
every constituency where I had occa-
sion to study the situation myself,
nearly every community, every caste
and every section, had been cut right
through by these party politics. It
cannot be said against any particular

community or any particular caste
that it voted one way or the other,
for the Communist Party or the

Congress Party or even the D. M, K.

because of the caste or com-
munity of the candidate. Those
of different communities and
different castes participated

in the election and voted according to
the different political parties to which
they belonged. I know that in cer-
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not have voted very much for the
Congress Party; but mnevertheless,
I am happy that they are now coming
under secular traditions and they were
able to vote down even members be-
longing to their own caste, being only
convinced by the political ideologies
of this or that political party. That,
Mr, Vice-Chairman, is a happy sign
which speaks well of the future of
democracy and the future of parlia-
mentary government here. 1 welcome
it from that point of view. 1 also
welcome the fact that so many
people have now come to realise that
a candidate simply by the accident of
his belonging to a particular com-
munity or caste, should not be voted
for, unless he subscribed to the
political party in which the voter be-
longing to a community or caste, has
faith, Mr. Vice-Chairman, I must say
that what actually gave our Govern-
ment, the party which is now in
power and to which I have the honour
to belong, the greatest proof of
popularity in this country is that the
people, the ‘electorate, our ‘masters
have come to realise in spite of all
the propaganda that our friend, Mr.
Bhupesh Gupta, and the leading lights
of his party have carried un, that
the Congresg Party alone can deliver
the goods in this country.

President’s Address

Sgrr BHUPESH GUPTA: 1 have
not come to realise that. You can
deliver the goods to the Birlas. That
I have realised.

SHr1 N. M. ANWAR: Sir, let me
say this. They have come to realise
that under the dynamic personality
of Pandit Jawaharlal Nehru, the
Congress has been carrying the mes-
sage of Mahatma Gandhi and has
been able to bring about unity and
national integration which no party
at the moment is in a position to do
in such a measure. That, I believe,
is the basic truth which has been re-
corded here. I am not very much
worried here about what Mr. Gupta
says. He had this opportunity of a
free and fair election all over the
country and the people have given us

tain constituencies these castes might their verdict and they have returned
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us with even greater laurels. That
I believe, is the best and finest judg-
ment that our people can give about
the behaviour and about the conduct
and about the achievements of our
party. Mr. Vice-Chairman, let me
say that the people in the nooks and
corners of India have got that faith
in the ruling party and in the Gov-
ernment and we can look forward to
having much more brilliant achieve-
ments, particularly under the aus-
pices of the Third Five Year Plan
which lays, naturally enough, grea-
ter stress and due emphasis upon
agriculture.

Mr. Vice-Chairman. I must say
one thing more and that is with re-
gard to our glorious record in the
field of foreign affairs. I am happy
that a good number of - our friends
here have spoken of it and paid tri-
bute to the manner in which we have
been able to bring Goa back to the
motherland. I must say, Sir, that
we have vindicated the honour of
India. We have also demonstrated
our desire for peace. Wherever there
have been trouble-spots in the world,
be it in Korea, be it in Vietnam, be
it in the Suez or be it now in the
Congo, in almost every country
where there was trouble breaking out,
our Government had intervened and
at the call of the United Nations, the
country has discharged its obligations
for the cause of international peace
and carried the banner of peace to
every country where there was a
trouble-spot. That is a glorious re-
cord. Thanks to the wonderful and
dynamic statesmanship of our Prime
Minister, that has borne good results
not only at home but also overseas.
If so many dignitaries come to visit
our country from every corner of the
world, both from the Communist bloc
and from t(he Anglo~American bloc, it
is not a surprise. ‘That, I think, is
the finest compliment that the world
can pay to the policy that the Gov-
ernment of India has been pursuing
since the advent of freedom, towards
promoting international peace and
goodwill among all mankind 1 am,
therefore, happy, Mr. Vice-Chairman,
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that in this Address, the President
has referred to our many achieve-
ments in different countries where
international peace had to be served
and to the manner in which our army
had gone there carrying the banner
of peace and trying to restore law
and order in those countries where
there was trouble. Mr., Vice-Chair-
man, this Address of our President
comes in the wake of the general
verdict that the people of this coun-
try have given. This verdict showa
that they have faith in the ruling
party—the Congress Party. That au-
gurs well for the future of Parlia-
ment in India and I hope that we
can go from strength to strength,
from success to success, from year
to year and see that our country be-
comes the bastion, the model, the
centre or beacon light of parliamen-
tary democracy in the world. Thank
you. -

Surr AKBAR ALI KHAN: Mr. Vice-
Chairman, I consider it a privilege to
associate myself with the Resolution
of thanks to our respected President
for his Address. Sir, I don’t know the
interpretation of the first sentence in
the Address, whether this is the
last occasion that our President ad-
dresses us or whether there will be
one more occasion but I feel it my
duty to express our deep gratitude to
him that during the whole tenure of
his office, he has acted as the friend,
philosopher and guide to our Parlia-
ment. We will always remember
with gratitude the guidance that he
has given to Parliament.

Sir, the two fundamental aspects
of the Address are these. One relates
to international affairs and the other
relates to the policies to be observed
within the country. Quite appro-
priately, the Address starts with and
gives due importance to the policies
to be followed for the development of
the country. There also it gives
priority to agriculture which is cer-
tainly one that deserves the urgent
consideration of this Parliament.

I would not go into those details
but one thing I would submit about’
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the development of agriculture, Men-
tion has been made of a corporation
regarding production of seed and
equal emphasig has been placed on
the increase of fertiliser plants. I
have no doubt that for increasing
agricultural produce both these things
are very essential but 1 would like
the Government, mparticularly the
Food and Agriculture Department, te
see 1n greater detail that these seeds
will be economically within the power
of our agriculturists to make use of.
Another thing I have felt is that these
things do not reach the agriculturists
in proper time. With all the advan-
tages that we may have, if he does
not get these things at the proper
time and at reasonable prices, then
I think our desire, our anxiety, to
increase production in the agricul-
tural field will come to nothing and
we will not achieve any success.

Regarding industrial production I
would only refer to the fact that there
have been felt—and it has been ack-
nowledged—stresses and strains so
far as production of coal is concerned
and also in the matter of transport
of coal to our industries at the proper
time. I am glad that there are coun-
tries who are co-operating with us
and with the help of these enterprises
in the public sector and also with the
encouragement that may be given to
the private sector, this problem of the
coal industry and its transport to our
other industries will be satisfactorily
solved without further delay.

I have a point regarding education
and I am glad that the Education
Minister is here. I have always felt
that according to our declarations by
now we should have completed the
scheme of compulsory primary educa-
tion.

Skrt BHUPESH GUPTA: Free.

Sarr AKBAR ALJ KHAN: Yes;
free compulsory primary education.
But I am sorry that there has been
great delay in this and even in the

Third Five Year Plan we do not hope

' main,
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to achieve that end. I do hope the
Education Ministry and the Govern-
ment of India will not be content oni
by -ecommending measures but if
necessary they should have to think
of taking such measures as would
compel the States to see that at least
the targets set in the Third Five Year
Plan are completed and completed in
an efficient manner.

President’s Address

Ag regards technical education, I
feel that there has not been sufficient

. funds provided to meet the require-

ments of our developing economy.
For instance, private polytechnics
and other things have been started
with the help of Government on fifty-
fifty basis. Now five years have been
completed and I learn from my State
that recently the Government of
India has sent a circular that they
would not be able to give further
help to such institutions. I know that
so far as southern India is concern-
ed—the Regional Committee covers
the four States of Andhra, Kerala,
Madras and Mysore—in Andhra and
Mysore there have not been sufficient
facilities available for technical educa-
tion. Now, with the help of certain
organisations and their voluntary
donations, such institutions have been
started and if at this stage they are
not properly helped, I am sure it is
bound to give a very serious setback
to the progress of technical education
and it is bound to affect the develop-
ment of our economic activities. I
want the Government to take a very
serious note of the situation and in
consultation with the State authori-
ties to evolve some formula so that
such institutions are enabled to re-
not only remain but increase
their capacity so that they may be
able to provide as ‘much technical’
educatiorn as iy necessary to meet all
our requirements.

Sir, T would not go into further de-
tails but I would say that cn the
whole a very serious effort has been
made and is being made and I am
sure as it has been mentioned there,
there is no complacency about it be-
cause we have to go very far in order



187 Motion of Thanks on

{0 meet the present economic condi-
tions, the poverty and ignorance of
our people, unemployment and other
economic ills. So I do hope that the
Government will continue its efforts
to improve the economic condition of
the people without which political
democracy has no meaning.

Now, coming to the international
fleld, there are two or three aspects
to which I would like to refer. Of
course, there has been certain criti-
cism about the action which the Gov-
ernment of India took regarding Goa
but I am glad to note that as things
have been explained and as sufficient
information has been communicated
to the countries concerned, now a
realisation has come about that in
the circumstances in which we were
placed, after making peaceful efforts
for the last 14 years and with the
unanimous pressure of all the politi-
cal parties and public opinion in the
country it was not open for the Gov-
ernment of India top take any other
course but the one that they have
taken. I am sure that public opinion
was so strong that the Government
would have been thrown out if they
had not so acted in regard to Goa. So
I hope the countries which have been
a little critical referring to our prin-
ciples of non-violence, will appreciate
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that it was a case of security and
safety of the State. With our rela-
tions with China and Pakistan as they
are, we could not afford to have a
spot in our own State which might
turn out to be a danger spot for us.
It was with this realisation  that
people felt that already it was too
late and that it was high time that
some decisive step was taken., And
I think there is nobody in the whole
country, no party in the whole coun-
try, which does not support, which
does not fully concur in the step
which the Government has taken.

Sir, shall I continue tomorrow?

Tug  VICE-CHAIRMAN (SHRrT
Narisvr, HasaN): You  have got
another three or four minuws. So
if you wish . ..

Sert AKBAR ALI KHAN: I woutd
like t{o-take ten minutes more if you

please. So I will continue tomorrow.
Tue VICE-CHAIRMAN (SarRY
NArFIsuL HaAsaN): In that case,

the House stands adjourned ‘ill 11.09
A.M. tomorrow.

The House then adjcurned
at five of the clock till eleven
of the clock on Wednesday,
the 14th March 19€2.



